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Delhi Zoo Animals, Suffering from Jaundice

*1648, SHRI JAI SINGH : WIll the
Minister of FOOD AND AGRICULTURE
be placed to state :

(a) whether it is a fact that many anl-
mals Hving in the Delhl Zoo are suffering
from jaundice and that the conditlon of
some of the rare animals Is serlous ;

(b) whether it Is also a fact that the
cause of jiundice is the poliuted water
of the Jamuna supplled to the Zoo;
and

(c) if so, the stcps taken to supply the
decontaminated water ?

THE MINISTER OF STATE IN THE
MINISTRY OF FOOD, AGRICULTURE,

COMMUNITY DEVELOPMSNT AND
COOPERATION (SHRI ANNASAHIB
SHINDE) : (a) No, Sir.

(b) and (c). Do not arlse.
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Implementation of Sccond Textile Wage
Board Recommendation in Texiile
Mills taken over by National
Textile Corporation

*1650, SHRI K. RAMANI 1 Will the
Minister of LABOUR AND REHABILITA-
TION be plcased to state :

(a) whether It is a fact that the reco-
mmendatlons of the 2nd Textile Wage Board
have not been implemented in  Textile mills
taken cver by the Nailonal Textile Corpora-
tlon in Tamil Nadu ;

(b) If so, the reasons thereof ; and

(¢) what steps Government propose to
take for the Iimplementatlon of the same
without further delay ?

THE MINISTER OF LABOUR AND
REHABILITATION (SHRI D SANJI-
VAYYA): (a) to (c). The implementa-
tien pf the Wage Board’s recommend at tons





